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(c) by when the issue of licencing process  
is  likely  to  be  commenced? 

THE DEPUTY     MINISTER IN 

THE MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU):   (a)  
Yes, Sir. 

(b) and (c) Tenders for franchising the 
Cellular Mobile Radio Telephone services in 
four metro cities (Delhi, Bombay, Calcutta 
and Madras) were called for. Bids were re-
ceived and short-listing process has been 
completed. Financial bids are called from 
short-listed bidders. The licensing process 
will be completed after   evaluation  of 
financial   bids. 

Waiting List of Telephone connection in 

Uttar Pradesh 

4227. MAULANA OBAIDULLAH 
KHAN AZMI: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the number of registered consumers  
waiting  for  telephone   connections  in  the  
State  of Utar     Pradesh, district-wise, as on    
30th June, 1992; ' 

(b) the number of telephone con-
nectotions provided in the State during   last 
two years; 

(c) the number of PCOs provided to 
unemployed youth in Uttar Pradesh during 
tile last two years; and 

(d) by when Government propose to 
provide telephone connections to all the 
consumers in the waiting list in the State of 
Uttar Pradesh? 

THE DEPUTY     MINISTER IN 
THE MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) A 
statement is laid on the Table of House   (See 
below). 

(b) The number of Telephone connections 
provided is as under :— 

1990-91 38277 

1991-92 62246 

(c) There is no separate classific- 
ation allotted. for providing PCOs to 
the unemployed youth. However 
PCOs are being given on demand to 
any applicant subject to the technical 
feasibility. 

(d) The 8th five year plan  (1992— 

97)   envisage: 

— Provision    of   telephone   practically on 
demand to rural      & Tribal areas; and 

— To contain the waiting list to two years 
in large telephone system, plans for 
expansion of telecom facilities have been 
drawn, to fulfil the above objective. 
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Statement 

 


